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the single tranelgrebly. vots, fo the
Joint Commiftes on Offices of Profit
in the wacuncy camsed By the res g-
mation of 8kt A N ' Gadgil Treft the
Joint Cormmuttee smd do dsammom-
cate to this House the name of the
member 50 eldcted by Rajyw Habha
to the Joint Commitige.”

MR SPEAKER THe question is

“That this House do recommend to
Rajya Sabha that Rajya Sabha do
elect one member of {afya Sabha
sccording {0 the prncgple of
-proporjonal  rephdsentation by
medns of the sigle transferable
vote, to the Joint Cornrhittee on offi
ces of Profit 1n the vacancy caused
by the resignation of Shrn V N Gad
g1 from the Joint Committee and do
communigate to this House the name
of the member so -lected by Rvyva
Babha ta the Joimt Commitiee

The motion was adopted

1207 hrs.

SUPPLEMENTARY DEMANDS FOR

GRANTS T(GENERAL), 1875-76—
Contd

MR SPEAKER The House will
now take up further discussion on. the
Supplementary Demands-for Grants in
respect of the Budget J[General). for
1975-76 Shrimat: Rohatg may conti
nue her reply

DEPUTY MINISTER I THE
HI'II'\IIHgTRY OF FINANCE (SHRIMATI
SUBHILA ROHATGD 1t 18 Indeed a
pity that an hon Member of this House
who had chosen to make a number of
allegations or to make a number of
charges—founded or unfounded—ha%
chpsen to be away at this tme But
since I think § will be failing in my
dufy if I don't mention some of them
I would Like to take the other mde
alsd ‘He had accused the Government
of double standardy, of playing into the
hands of the -vested iInterests and

making a mockery of parliamentary

mngtitutions, making them a rubber
stamp Even while conceding” Hie
success of the wvoluniary disclosure
schenre Be said that all these people
who were really involved in It had
been bailed out later by fhe Govern.
ment In fect he @4 not ugree tuet
we were determihed to see that the
supremacy of Parhament 1 {tself
maintained, and he has given a diffe-
rent deseription of democracy alto-
gether He had even gone to the ex-
fent of advising the Congress party as
to how it should function—and he
would enumterate what ‘were those
functions Al I would ke to say
after listenthg to those charges and
affer listening to the sermon fhat he
expected ug {9 gulp down and to un-
derstand the proper functioning of the
party m dower is this I would only
hke to remund tum that the picture is
shghtly different from what it was
earher And if he is not propared to
See read and be better infermed I
think there 1z mo other way of conwvi-
ncang him - But all I can <ay 18 that
probably he is one of the most learned
Members of the House here because
some time ago, I remember, he had
éven gone to the extent of preseniing
an alterndtive budget—some vears ago
Whether it was or was not accented,
is a different matter But m these
financial matters in {hese Bulgetary
matférs I think he does have a lot of
Inforthation 8o probably he refused
to see the other side of the picture and
hence these things were missed by him
All T would like to say is this ‘What
1= double standards'® The fhings as
they transpired s vear back were
rising prises Tmnp costs DA gomng
up along with the difficulties caused to
the common man ang the difficulties
the economy as g whole was facing in
the flelds of trade, agriculture and
mndustry But now there iy allromnd
improvement in every fleld and wplk
of hfe I mean even the Eoomomgic
Survey shows & glimose of this, To.
day, by and large, the puyble us a
Whole welcomes the measuppe taken—
whether it 18 a package programme of
anflinflationary ‘measures or the
fronfal aflack on the hédrders and
those people who were infulging in a1}
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W«&w ~‘ofiénedd - 'Syre huve
A Ut - from il 'Deind 6L view of
idar-exports;-of GUF productivity, “af
-ﬁmmau -gendyad-veliet- to “the
eSfwion mane--trdin..every.i! potat . of
view-+~4he aconoiny is in & ‘bettpr cmndl-
lien .10.day- than .it .~was.  And. " Mr.
Sequeite, .iri spite of 2}l This-Yalls to
realize it .0r. having feslized i, refuses
to. ackmowledge it 1 -am -afraid” that-mo
words can-copvince him zthgre. -Apart
trom this, certainT questions were Tais-
ed here. It ig noi only.-the xeperal
improvement on the economy as »
whole, but the timely actions taken
now-dwhicH will :be able .to” trafisform
the~Indian society .into a difftfent
society where - ‘we Ccan -Bee, We Can
- introspect and talke' corrective steps in
_time. It is -« - _gocial | ang. :ecopemic
transformation which we are . . really
seeing for ourselves. Many .of - the
_stepg which we— haye . thousht ot
earlier, -probably- we could, -not . take
. them; .hut to-day- in -ibis: perlod of
emefgency. with a better ‘sense of_ dis-
cipline, with a greater cooperation of
labour, management and every one,
we' find to-day that-- the - people are
poised - to expect g better future: .for
themselves. and 4n_this spirit .of co-
operation and rapport and d.mlogue,
I gay that mych more can be achiev-
.ed .and our programmeg_.can_ be
_ mccelerated and the speed can glso
really be maintained.. And in.this. res-
pect, what Mr, Sequeéira and some "ot
the collsagues have 8aid will certainly
not be conducive To-the” :atmosphere
which has been generated recently, --T{
would only go towards demoralizing—1
mean saying things which are far from
the truth. I think ji-js ‘the Ylggest
“disservice which any Meniber can ‘du
at present, because the nation iz really
boised for a better future for-preduc-
tivity and growth—growth with social
Justice=-which ‘has been,our aim and
object all these .years. Some of the
- Members chose to raise a few questions
herp. 1, remember, ,Mr. ‘Banegjee who
hailg . from Kanput. also m-tng the
WA.- 1o the
only ; Hmb:r the l.hﬁut -
ot ugh he has
_ Ilwm#:-:lud {t. ‘There are Mémibers

" facing & lot -

* ‘minute. But when it Is* a

- DS -(Benat)
19?5-76
» {
ﬂnntherddes,mdmshmaﬂ .
thqse ‘concerng Whﬁ?ﬂ ﬂie Shon. ‘Mem-.
bers had Dointed_out. 1 would ‘Uke
to say that the Bovernment ' His M-
ready expressed that the demand for
a further instalméfit of' DA ig ‘urider
consideratiot; and that’ the question-~
whenever- it is declded=will be decid-
ed in consultation with the  ‘staff re-.
presentat!vé's. before any fingl decision-
is taken. " In this the present” exigency
of the situfition’ will alss bhave to be
taken into consideration, ag to how
the position has already changed.™

asom

Abofit DA to pensiohers, we do not’
need any reminders about the plight
of the.pensioners, ‘We have ‘beén ‘i~
forméd "of " that' by variottk quartes.
We are aware ‘that pmaioners are
¢ of " difficuities. “Tt Is &
human ' ‘prpblem. . But' “this humsn
problém has to be seen albng with th&
budgetary position.” Th¥ budget is not
far awdy. All these ﬂﬂngs are under-

consi deration,

SHRI_S. M BANERJEE (Kanpur)'

‘We know that the ‘Government have -

all sympathy f4r them. But concrete
measures have td be taken some tire.
You say that we have to-wait for the-
budget before some deciliug can be
taken. Bui Government did nof walt
for the budget when it was a qumton
of mqreﬁse of allowances of Members
of Parliament. It wsas passed in o!ie
question
affecfing the -pensioners, Government
is thinking of the overall budgetary
position of the country. There shotld
be -some time—limit for taking a dedi.
sion on this. ’

SHRIMATI SUSHILA ROEATG't' 1'
have nothing more fo add. It is-under
sctive eundaerntlon of 'Lhe Gonréa
ment. .

- Shri Sequeira raised .the- guuﬂm of
hnuu building advances to Al Judia

.Service Officers. It has been .decided

by the Government of indi.n in. the-
Ministry to pay the amount in full, in-
cluding . part .arrears to, th,, stat&-
.Government, when the clajm fs "
lished. In view of the above decil!m..
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At bas been decideg to pay the amount
dn full including the past arrears, to
7the State Governments,

Regarding the fishing trawlers, ii
.has been decided to make all the pay-
ments due to the ship-yards in advance
by the Government and also to arrange
for the issue of guarantee for deferred
Haymenis, with arrangement to re-
cover the amount from the buyers.
Thig is to avoid any delay which may
arise.

Coming to Shri Mavalankar, yester-
-day he raised certain very basic points.
He referred to the issue of comme-
smorative stamps and said that some
decision should be taken early about
the issue of such stamps to comme-
morate certain persons. We have no
quarrel on that issue. If any person
-hag come to the top in any sphere, hs
name should be considered. Here it
ds not a question of personality but
whether the people deserve to be re-
membered by posterity, because they
-are already well-known in the country.
.I think that guestion can be considered
.on merits. We have no quarrel on
-that particular guestion.

The other questions I have already
“touched upon. But 1 would Lke to say
that this is not the time when we
should go in for small and minor con-
troversies. I would say tha! the Par-
liament would be falling in its duty if
it dig not project the correct image of
the country before the public and if it
~only highlights some irregularities here
and there. If any specific charges are
made or if any specific irregularities
:are brought to the notice of the Gov-
‘ernment, whether it is against the
*bureaucracy or anybody, we are pre-
pared to take action.

With these words, I would like to

say that the supplementery demands

- ghould recefve the unanimous support
»of the House.

SHRI H M. PATFL (Dhandhuka):
*The hon. Minister has answered the

various questions and made g general
appeal. But the main point that arises
in dealing with the supplementery
demands is whether budgeting could
not be done better g0 that such large
sums of money do not have to be de-
mandeq in the supplementary demands.
Severa] points that were referred to
by Shri Sequeira relateq to that. I
think the Minister and the Government
should give some thought to thig and
see why in so many of these cases
things could not have been anticipated
at the time of the budget.

SHRIMATI SUSHILA ROHATGI:
There is always scope for improve-
ment. All those points he hag men-
tioned would certainly be taken into
consideration. At the same time, I
find that most of the things which Shri
Sequeira mentioned were vague; noth-
ing concrete. They shoulq be and will
be looked into, I have already con-
ceded that there iz scope for improve-
ment.

MR. SPEAKER: The point raised by
the hon. Member is very pertinent, In
the pasf, Supplementary Demands
came up only when there were un-
avoidable reasons, or reasopg which
could not be foreseen in the teginning.
Otherwise, the Minister should provide
for them in the normal budget.

SHRI S. M. BANERJEE: Quarterly
budget.

MR. SPEAKER: Yes, it hecomes 1n
the nature of a quarterly budget,

The question is:

“That the respective Supplement-
ary sums not exceeding the amounts
on Revenue Account and Capital Ac-
count shown in the third column of
the Order Paper be granted to the
President to defray the charges that

lament would be failing in its duty if
ing the year ending the 31st day of
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1975-78 1975-76
March, 1976 in respect of the follow- 33 to 41, 43 to 54, 56 to 80, 63,
ing demands entered in the second G4, 66, 69 to 71, 75 to 7T, T,
columt thereof— 81, 83, B4, 86 to 90, 92, 93, 95,

"

Demands Nos. 2 to 4, 6, 12, 13, 9. 101, 105 %o 107.

15, 17 to 19, 21, 285, 27 to 31, The motion was adopted.

Supplementary Demands for Granmts (General) for 1975-76 voted by Lok Sapha

No. of Amount of Demand for Gramr
Demand Name of Demand voted by the House
b 2 3

Revenue Capital

Rs Rs.
MINISTRY OF AGRICULTURE AND IRRIGA-
TION
2 Agriculture §. . . . . . . 16,54,11,000 .
3 PRusheries . . . . . . . 35,43,000 1,16,00,000"
4 Animal Husbandry and Dairy Develcpment . 3,94,90,000
6 Department of Food . . . . . 72,72,80,000 139,61,81,c00
MINISTRY OF COMMERCE
12 Poreign Trade and Export Preduction . 1,000 2,000
MINISTRY OF COMMUNICATIONS
13 Ministry of Communmications . 25,25,000
1s Posts and Telegraphs Working Expenses . 46,30.35,0c0
17 Capital Outlay on Posts and Telegraphs . . 20,00,00,000
MINISTRY OF DEFENCE
18 Ministry of Defence . . . . . 6,571,000 770,000~
19 Defence Services—Army . . . . . 26,47,28,0c0 -
21 Defence Services— Air Force. - . . . 23,32,91,000 ..

MINISTRY OF EDUCATION AND SOCIAL
WELFARE

25 Education . . . . . . . $,41,00,000 .e
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MINISTRY OF BNERGY
27 Munstry of Energy 5,93.000
28 Power D:velopm=t
29 Coal and Lagnite F7.11,00¢
MINISTRY OF EXTERNAL ARFAIRS
30 Miustry of External Affairs 4,95,25,000
MINISTRY OF FINANCE
31 Ministry of Finance 90,69,000
33 Union Excise D ities 7,87,97,000
34 Ta;‘e:‘ on Income Estate D iy, Wzalth Tax and «Gaft 6,66.74,000
3% Stamps 7,27,94,000
3._3 Audnt 1,58,06,000
37 Currency, Crnage and Mant 8,50,68,000
38 Pensions } 3.00,00,000
%" Ogmm and Afkilnd Factores 3,10,60,000
40 T ansfers to State and Union Terntory Gowern-=» -
m nts 34,20,57,000
?!' Other Exp nditure of the Munstry of F nance 52,14,44,000
MINISTRY OF HEALTH AND FAMILY
PLANNING
43 M nistry of Health md‘Fam'ls’ Planning ! 3,62,000
44 Medical and Public Health 15,10,24,0C0
45 Pamly Plarning 15,13,27,000
MINISTRY OF HOME AFFAIRS
?6 Mmistry of Home Affaurs 15,9 6,000
47 Cabinet 23,36,000
48 Department of Personnel and  Admynistrative
Reforms 96,47,000
49 Pohce 23,29,9 1,000
50 Census 10,00,000

¥

_-—-n:-?*-\h Y ————

6,16 30,000
31,1§,91,000

3,32,17,700

293,75,38,000

7,33,69,000

35,900,000
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4 2 3 4
Expenditure of the Ministry of "HofRe
,fl Rtn'h;i':a xpen . .° .. trv . 25,65,65,000  3,31,21,000
82 Delhi e+« + s+« . 123579000  6,80,63,000
$3 Chandigarh . . oy e .. 1,88,52,000 27,50,000
54 Andamsn and Nicobar Islands ' ' . 3,31,34,000 37,20,000
w86 Dadra and Nagar Haveli . . ) 19,537,000
’7 Llhh.ldweep . . i:' -1 " - ¥ . 4'2,94)@
MINISTRY OR INDUSTRY AND CIVIL SUPPLIES
S8  Ministry of Industry and Cavil Supplies . 38,13,000
59 Industries, - .. . . . . . . 3,88,07,000 . 41,38,84,000
60 Village and Small Industries R . . - 1,32,32,000
MINISTRY OF INFORMATION AND BROADCASTING
Ministry of Informtion and Broadcasting? ) 7,864,000
v4 Broadcasting . . . . . . . 7>41,79 ,000
MINISTRY OF LABOUR
66 Labour and Employment . . : 2,21,10,00
MINISTRY OF PETROLEUM AND CHEMICALS :
69 Munistry o1 Petroleum and Chemucals 9,85,000
70 Petroleum wnd Petro-Chemicals Industries 2,46,80,000  11,0,01,000
71 Pertibz:r and Chemicals Industries ¥1,37,000 18,00,01,000

MINISTRY OF SHIPPING AND TRANSPORT _

78 Ministry of Shipping and Transport . B 15,60,000
76 Roads . . . . . . . 8,65,44,000
77 Ports, Lighthouscs and Shipping . . . 3,0%,89 ,000

20,07,11,000
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b 4 2 3 4
MINISTRY OF STEEL AND MINES

79 Department of Steel . . . . . 29,69,000 79,04,00,000

8r Mines and Minerals e = & . = 5)12,74,000 25,48,00,000
MINISTRY OF SUPPLY AND REHABILITATION

83 Supplies and Disposals . . . . . 40,00,000 .

84 Department of Rehabilitation - . . 2,30,52,000 88,34,000

MINISTRY OF TOURIS M AND CIVIL AVIATION

8 Meteorology . . . . . . .  1,40,63,000 v

87 Avanog .. «+ v+ 494,375,000 o

88 Tourism . . . . . . . 11,00,000 .
MINISTRY OF WORKS AND HOUSING ]

89 Munistry of Works and Housmng : " 7,46,000

90 Public Works . . . . . 1,45,62,000 1,60,00,000

92 Housing and Urban Development 2,82,86,000 3,31,67,000

93 Sunonery and Printmg . . . ¥ . 4,43,02,000 v
DEPARTMENT OF ATOMIC ENERGY f..

95 Mgrnglzgmru Rescarch D-c\relo?mtnt' and Industmial 1,36,00,000

96 Nuclear Power Schemes . " . . $,97,00,000 1,26,00,000

DEPARTMENT OF SCIENCE AND TECHNOLOGY
g0t Survey of India . - . . " 1,50,00,000 .

PARLIAMENT, DEPARTMENT OF PARLIA-
MBNTAR Y AFFAIRS, SECRETARIATS OF
PRESIDENT AND VICE

PRESIDENT
AND UNION PUBLIC SERVICE COMMIS-
SION
105 Rajya Sabha . . " N . . 7,80,000 -

4 SBecretsrigt of the Vice-President 30,000




